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Prc“entv. Hon'ble Mr, Justlce AKoChatte rJee, Vica -Chnnrrnan

Hor'ble Mr,MS.Mukherjee, administrative Member,

FAIJUDDIN & IRS. ) gA
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UNION OF IMIIA & ORS.

Far the getltlgner(s\o Ms.K. Banerjee,counsel.

Fofthe respondents 3 Mr.P.K.Arora.ceunsel.

4 Hearing the 1d.counsel for both the parties, we consider
this to be a fit case for adjudication. The application is
adfiitted accordingly subject to question of limitstion remaining
open. - '

Reply , if any, to be filed within 4 weeks.
It is stated by both the parties that a similar. case being

-0, A.No,4 of 1995 is listed for hearing on 16th July.1997 after -
admission. We, therefore, direct that this case shall also be
listed on the same date. ' ‘ '
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Menber(A Vice-Chairman,




